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Sale of casset bombs in Delhi and
the Punjab

1893. SHRI MUKHTIAR SINGH
MALIK : Will the Minister of
HOME AFFAIRS be pleased to state

(a) whether Government's
attention has been drawn to news
item which appeared in the Hindi
Hindustan of 5th  August, 1985
to the effect that extremists have
acquired dangerous casset bombs
which are being sold in Delhi
and the Punjab at the rate of Rs.
100/- per casset;

(b) if so, what are the details
thereof; and
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(c) what preventive measures have
been taken by Government in this
regard ?

THE MINISTER OF STATE IN
THE DEPARTMENT OF STATES
(SHRI P.A. SANGMA) : (a) No such
incident has been reported so far to the
police in the Union Territory of Delhi
and in the State of Punjab.

(b) Does not arise.

(c) Strict watch is being kept over
the activities of the extremists. The
public has been alerted through
Radio/Television not to touch any
unclaimed property lying in suspicious
condition and to inform the local police
about any such item, if noticed by them.
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1896. [Transferred  to  the I6th
December 1986.)
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